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Allotment of Wagons for Raipur Raiv* 
WAY Station

•1874. Shri B. N. Misra: (a) Will the 
Minister  of Railwuys fee pleased  to 
state whether it is a fact that railway 
Coods wagons are now being not allot
ted to traders for being booked to free 
destinations  from  Raipur  Railway 
Station on the Eastern Railway?

(b) If so, since when and lor what 
reasons?

(c) Is it a fact that at Raipur Rail
way Station, allotments  once given, 
tor  preferential or  non-preferf̂ntial 
<:ommodities, are being superseded?

(d) If so, since when and for what 
xeasons?

(e) Is it a fact that at Raipur, the 
allotments of wagons for free destina
tions are not being given for days to
gether?

(f) If so, what are the re'isons for 
that?

(g) What is the total number of 
wagons allotted to Raipur Station per 
day since 1st March, 1053?

The Parliamentary Secretary to the 
Minister of Railways and  Transport 
Ŝhri Shahnawac Khan): (a) No.

(b) Does not arise.

(c) and (d). This has happened on 
certain occasions due to the anticipa
ted number of empty wagons not hav
ing materialised.

(e) Wagons are allotted in accord
ance with the order of preference and 
date of registration. Delays sometime 
occur in meeting demands of traffic in 
the lower order of preference and non- 
preferential traffic.

(f) Shortage of wagons.
(g) 13 daily upto 9th April 1953.

Shri B. N. Misra: May I know the 
;number of wagons ordered during the
months of January and February, 1953?

Sbrl Shahnawas Kluui:  I  require
aiotice.

Waiting  Rooms

1̂875. mm JL F. fllnha:  (a) Will
*the Minister of Railway*  be pleased 
to state whether it is :« fact Uiat at 
big stations like Poonpoon on the 
*Patna-Gaya line. K.LR, Bihar, where 
thousands  of Hindu  Pilgrims come 
-from all parts of India  every srear, 
there is bo iiigher dasa pasMngers* 
waiting room or even Inter Class wait
ing room?

(b)  Do Government propose to take 
steps, in the near future, to construct 
higher class passengers’ waiting rooms 
at important stations  on tĥ Patna- 
Gaya line (E.I.R.)?

The Parliamentary Secretary to tiie 
Minister of Railways and  Transport 
(Shri Shahnawaz Khan): (a) There is 
no upper class or Inter class waiting 
room at Poonpoon, but there are upper 
class waiting rooms at  Jehanabad, 
Tehta and Bela on the Patna-Gaya sec
tion.

(b)  The provijion of upper  class 
waiting rooms at other stations on the 
Patna-Gaya section will be put up for 
consideration by the Passenger Ameni
ties Sub-committee.

Shri K. P. Siaha: Is it a fact that 
some lands were acquired for the im
provement of this station and nothing 
has been done yet?

Shri Shahnawaz Khan: No, Sir.

M arine Fishbries

*1876. Shri K. P. Slnha:  Will the
Minister of Food and  Agriculture be
pleased to state:

(a) the date on which the operation
al âeement in relation  to  oroject 
for the expansion  and modernisation 
of marine fisheries was signed between 
the Governments of India and U.S.A;

(b) the specified Improvement made 
in the existing fishing craft and method 
of capture; and

(c) the annual approximate quanti
ty of fish which used to be captured in 
two or three years before the year of 
agreement and the quantity annually 
captured after the date of agreement?

The Minister of  Agrlcttitnre  (Dr. 
P. S. Oeshmnkh): (a) May 31, 1952.

(b) The Agreement provides  for. 
among other things, the supply  of 
marine diesel engines and other equip
ment for improving the existing craft 
and methods of capture. Considerable 
study and investigation was needed to 
ensure that the proper equipment was 
ordered. This has now been completed 
and it is hoped to procure the equip
ment at an early date.  Improvement 
will become visible only when  the 
equipment arrives and is put into posi
tion.

(c) The annual estimated quantities 
of marine fish landed are as follows:—

1949 9,536,000 Maunds.

1950  14,010,000 Maunds.
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1951  13,245,000 Maundt.
1952  12,432,000 Mauiids.

The fall in ftsh production in 1952 is 
attributed to the failun* of the Sardine 
and Mackerel fisheries on the Malabar 
Coast.

Shri K. P. Sinlia: May I know the 
total expenditure incurred  in  this 
project?

Dr. P. S. Deghmukh; A copy of the 
whole agreement was placed before the 
House. It comes to 24,62,000 dollars— 
Rs. 68,05,000.

Shri N. M Lingam:  May I know
whether the Norwegian Agreement for 
the development of marine  hsheries 
has come into force?

Dr. P. 8. Deshmukh: Yes, Sir. It is 
being implemented now. It was sign
ed very recently.

Shri Kanungo: Arising out of the 
answer to (c), will the bon. Minister 
kindly say what is the quantity of fish 
brought by the traditional method and 
what is the quantity by the trawler 
method? '

Dr. P. S. Deshmukh: I have not got 
the break-up.

Shri Kanungo: Is it  contemplated 
that these power units will be fitted to 
the existing boats or that new types 
of boats will be designed?

Dr. P. S. Deshmukh: As far as possi
ble to the old boats, so that the ordi
nary fishermen could take advantage 
of it.

Stokage Accommodation at Mbttupa- 
LAYAM Railway Station

♦1877. Shri N. M. Llngam: (a) Will 
the Minister of Railways  be pleased 
to state whether representations have 
been  received from the  Merchants’ 
Association of Mettupaloyam  regard
ing the inadequacy of storage accom
modation for potatoes in that station?

(b) What action do Government pro
pose to take in the matter?

The Parliamentary Secretâ to the 
Minister of Railways and  Transport 
(Shri Shahnawaz Khan): (a) One re
presentation was received by  the 
&uthern Railway.

(b) Arrangements are being made 
this year to mainiain a steady supply 
of about 40 wâr>ns per day in  two 
placements and this should obviate the 
necessity for additional storage  ac- 
coi*nmoaation. .

Tapioca

•1878. Pro! Mathew: Will the Mini
ster of Food and Agricnltttre be pleaa> 
sed to state:  ^

(a) whether Government  have re
ceived an offer from  the AU-Kerala 
Agricultural Development Associatioif 
for  the supply of a million tons of 
tapioca flour as food  for distribution> 
through fair-price shops at the rate of 
four annas per lb. only; and  '

(b) whether the said  Association) 
has asked for any special help or en« 
couragement in the matter of increas
ing the tapioca output in Kerala?

The Deputy Minister of Food anA 
Agriculture (Shri M. Y. Krislinappa);
(a) and (b). A copy of the offer re
ferred to in the Question has been̂ 
received and is under examination of 
the Government of India.

Prof. Mathew: Is it a fact that the 
Travancore-Cochin Government have 
taken steps recently to ensure cheap 
supply of tapioca flour  in  different 
parts of the State so that any export 
of it will not hit the poor consumers 
badly?

Shri M. V. Krlshnappa: Yes; it is a 
fact.  When there was a rise in the 
price of tapioca, in order to help the 
poor people  m  Travancore Cochin, 
whose main food is tapioca, the Gov
ernment have taken some measures ta 
see that tapioca is supplied  through- 
the ration shops at certain reasonable 
prices.

Prof. D. C. Sharma:  May I know
whether tapioca fair price shops will 
be opened all over India?

Shri M. V. Krishnappa: This ques
tion, in fact, relates to the All-Kerala 
Agricultural Deveiopment Association 
who have offered 10  lakh tons of 
tapioca flour, as they call it, at the 
very cheap price of four annas  per 
pound. Wheat Hour or any other flour 
will cost 8 to 12 annas per pound and 
this Association is ofTering at tht* rate 
of four annas p«=?r pound.  We are 
exaniining the >vhole question.  They 
say it is as sweet as wheat flour or 
any other flour and that if they are 
given proper encouragement, they will 
open cafeterias throughout India. We 
are examining why v.ne should not make* 
use of the 10 lakh tons of flour offeredf 
by this Association.

Shri Ransal: Where is wheat selling 
at 8 annas or L2 annas a pound?

Shri M« V. Krishnaupa: Not wheat; 
wheat flour.




